: LJ., sonfdaughter/wife of ..

Yﬂﬂi‘n (R SRR TR

meere YEArS, belonging to ﬁ«m‘&a Ntel fotir. S%M%

service and presently working as WM%M

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

%D"L‘\ff\ﬂ myself, my spouse and dependants*:

AighdEansn

{Assets In joint name Indicating the extent of joint ownership will alse have to be

MNan-Banking
Financial
Corapanies

C . B

giver)
8r. | ‘Destription Seif Spouse | Dopéndant-1 | Dependani-z | Dependant-3
Ko, : Nama(s) Hama | Mame Etc. Nama
(1} | Cesh -
i i3 SOl s by
{1} | Deposits in il
Banks, Financial —Vn’—"‘_’
Institutions And
20VTDD ijM NI

iy

Bonds,
Debanturas ﬁnd
Shares in
comiganies

v

Other financlal

institutions,
NSS, Postal
Savings, LIC
Policies, etc

e S—

(v

Motor Vehicles
(detalls of
make. ‘ELEJ

(v

Jewellery (glve
details of
weight and
valua)

|04 |
bowsoe )

\Y

{vli)

Other assets,
such as values
of claims /
Irterests

A

Note:

Value of Bonds / shares / Dehentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should ba given.
* Dependant here means a person substantially depandent on the income of the
employee,



B. Detajfls of Immoyy
[Mote: Properties in joint pwnership Indicating the extent of joint ownership will
alsa have Lo be Indicated} _ i
B, Description Sclf | Spousa | Dependaint-1 | Dependant-2 | Dependant-3
_Ho, e Namef(S8) |  Hame Hamsa Ete. Mamg
: ] 1€ ] Hl E
J (1} § Agricuitural Land it

- Location(s)

- guww n::unji:er{ﬁ) 5y | Ao t"ﬂ %ﬂdc[w/ /{r) /V%” /\L i
| » Extent {Total L) Ky Corl Mn

| measuyremant) ! W 4;\ fesi
-Current market value | _ _ 3
() | Hon-Agriculturatl Land

- Locatlon(s)
- Survey number(s)  |NIL- |
- Extent (Total
MESSUrEment)
~Current markat value

(i) | Buildings (Cemmercial
- and residential)
Location{s)

- Survey /door N}L
number(s)

- Extent {Total
measirement)

- Current market
walue

{iv) | Houses / Apartrments,
eic.

- Location(s) A
= Survey /door NIL; 'i
number(s) §
- Extent {Total i |
measurement)

- Current market ;
vajue s o 2 AN

{v) | Others (such 2s ’ N ;L! :

L VInterest in property) |

(2y 1 glve herein below the details of my fiabilities / everduss fo public financial
institutions and government dues:-
[Note : Please glve separate detalls for each item}

Sr. | Description Name & address of Bank /| Ameunt outstanding as
N, Flanclai Iﬂi'ﬂll-lﬁun.ifﬂf O sorannebidasraases
, ; 5 ; Department (5} 3
(a) | (I} Loans from Banks : NI
{ii} Loans from fipanclal
institutions : N',’ =
(1) Government Dues:
{a) dues to departments /
dealing with governmant NI
accommodation 3
(b} dues to departments
dealing with supply of N e
Water 2R . 2 :
{c) dues to departmients
dealing with supply of
electricity N / Lf"




(d) dues to departments ‘7( [ !
deallng with telephones |

(e} dues to departments
dealing with government

' transport (Including 7
aircraft and helicoptars)
(F) Other dues, If any

(b} (i) Income Tax including
surcharge [Also indicate

| the assessment year Lpto J 640 — J)

which Income Tax Return

flled. Glve also Permanent

Account Number (PAN)] /)f kN P! P)’-L?vg M

(i) Wealth Tax [Also
Indicate the assessment *
year upto which Wealth

Tax return filed.]

(i} Sales Tax [Only in

case of proprietary 7(
business] g :
[iv) Property Tax X

/

GPF/CPF/PRAN No, )75 / DLA —7) Newh
Gender 2 HL F (Wr"}

Date of Birth B p TR T I T5 16 ] wommmm

a

Class/Group - ] *4 e
Cadre e =

LFtl'H Name e.q. B.A.ﬁ%‘.-ﬂfhar Adfﬁlnistﬁﬁfive Service,
B.5.5.- Blhar Secretarlat Service ete) \_—
Home District = : /74 /‘W

I hereby declare that the above details are true to the best of my

knowledge and belief,
POD’)/LM A val a
SIONAture ...l orisiiiem e cuerers

PRiSRddarIerETnid

s g
Name of Emplwee-pﬂb,&lﬁ M. XTN f/ﬁ
Place! ﬂﬁw. Designatian:.. WM SC G, {Mj
Data(,?/vf/a?/ Depaer@,(/\a Al \//C.csﬂf\rﬁﬂm gﬁl%««

Note: Please sign each page of the deciaration. Asset declaration form
must ba in A4 size white paper with computer typead (single side)
in prescribed format,




